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 (@)  उनके  स्थायी  पुनर्वास  के  लिये  कया  कार्य -
 बाहर  की  गई  है  शौर  उनका  क्‍या  परिणाम  निकल
 है?

 भर्ती  धौर  बुनर्बास  संग्रहालय  में  उप सं क्रो  भी
 की०  बेंकटल्थामो)  (क)  बर्मा,  ओसाका  धौर
 कौर  युगांडा  से  आये  प्रत्या वासियों  से  पुनर्वास
 सहयाता  के  लिये  प्राप्त  अनिर्णीत  प्रार्थना-पत्तो  के
 बारे  से  जानकारी  एकत्रित  की  जा  रही  है  प्रौर
 सभा  की  मेज  पर  रख  दी  जायेगी।

 (ख)  बर्मा,  श्रीलंका  तथा  जुगाड़ा  के  प्रत्या-
 वासियों  के  लिये  विभिन्न  पुनर्वास  या जनाये  पहले
 ही  मंजर  को  जा  चुकी  है  ।  योजनाके  तथा
 योजनाझो  के  अधीन  उपलब्ध  मुविधाधों  को
 दर्शाने  वाला  एक  विवरण  सभा  पटल  पर  रखा  है
 (चबा लय  में  रखा  गया।  देखिए  संख्या  LT-
 6509/74)

 Increase  in  Prices  of  Steel

 4118.  DR.  ्  P  SHARMA.  Will  the
 Minister  of  STEEL  AND  MINES  be  pleas-
 ed  to  refer  to  the  reply  given  to  Unstarred
 Question  No.  334  on  14th  March,  974
 regardirg  increase  in  price  of  steel  and
 state  :

 (a)  whether  prices  of  steel  are  proposed
 to  be  increased  further  ;

 (b)  if  so,  the  decision,  if  any  taken  in
 this  matter;  and

 (c)  the  reasons  warranting  such  an  in-
 crease  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SUBODH  HANSDA).  {a)  No,  Sir.

 (b)  and  (०),  Do  not  arise.

 Take  over  of  Aluminium  Corporation  of
 India

 4I9.  SHRI  0.  D.  DESAI:
 SHRI  P.  GANGADEB:

 Will  the  Minister  of
 MINES  be  pleased  to  state  :
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 (a)  whether  Government  have  received
 any  suggestion  regarding  taking  over  of
 Alumirium  Corporation  of  India  ;

 (b)  if  80,  whether  Government  have  stu-
 died  its  implications  ;

 (c)  if  so,  whether  any  decision  has  been
 taken  thereon;  and

 (d)  if  so,  the  salient  features  thereof  ?

 THE-DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SUKHDEV  PRASAD):  (a)  Yes,  Sir.

 (b)  to  (७),  The  matter  is  under  consi-
 deiation  of  Government.
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 Riporr  or  CompTroLtter  &  AUDTIOR
 GENERAT,  UNION  Govt.  (RLYS.),  APPRO-
 PRIATION  Accrts  &  BLock  ACCTTs.  BTC

 oF  RLys.  ror  1972-73

 THE  DEPUTY  MINISTER  IN  THE.
 MINISTRY  OF  FINANCE  (SHRIMAII
 SUSHII  A  ROHATGI)  On  behalf  of  Shn
 K.  R,  Ganesh,  I  beg  to  lay  on  the  Table

 (i)  A  copy  of  the  Repoit  (Hind:  ver
 sions)  of  the  Comptroller  and  Auditor
 General  of  India,  for  the  year  1972-73,
 Union  Government  (Railways),  under  atti-
 cle  I5I(l)  of  the  Constitution.

 (2)  A  copy  of  the  Appropriation  Ac-
 counts,  Railways,  for  972-73—Part  I—
 Review  (Hindi  version).

 (3)  A  copy  of  Appropriation  Accounts,
 Railways,  1972-73,  Part  H—~Detailed  Ap-
 propriation  Accounts  (Hindi  version).

 (4)  A  copy  of  Bloch  Accounts  (inctud-
 ing  Capital  statements  comprising  the  Loan
 Accounts),  Balance  Sheets  and  Profit  and
 Loss  Accounts,  Railways,  for  1972-73
 (Hindi  version).
 [Placed  tn  Library.  See  No.  LT-6494/74}.


